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t. GOVERNMENT OF MEGHALAYA 
LAW (B) DEPARTMENT 

NOTIFICATION 

Dated Shillong, the 22nd March,2019 

NO. LJ (B) 17/2019/95 -In exercise of the powers conferred by sub-section (1) of Section 20 of 

the Code of Criminal Procedure, 1973 the Governor of Meghalaya hereby appoints with 

immediate effect the following Non-MCS Officers as Executive Magistrates and further under 

sub-section (2) thereof, as Static Surveillance Team, Flying Squad in connection with the 

forthcoming General Election to the Lok Sabha - 2019 for a period up to the end of the Election 

process. 

SL. Names of Officers and Jurisdiction of the To be placed with 
NO. Designation conferment of the District/Sub-Division 

power of Executive 
Magistrate 

1. 
K ynphambor Wahlang, East Khasi Hills, Deputy Commissioner, 
EE Urban Affairs. Shillong East Khasi Hills. 

Smti Adela Laitphlang, 
2. Asst. Chief Engineer (Design), -do- -do-

0/0 CE Building. 
Bhargav Bhuyan, 

3. Asstt. Manager, United Bank of -do- -do-
India, Shillong. 
Sumarlang Kharlukhi, 

4. 
Asst Director, Horticulture, 

-do- -do-
Mushroom Development 
Centre. 
Ashish Venkatesh 
Prabhugaonkar, Scientist-C, 

5. Botanical Survey of India, -do- -do-
Eastern Regional Centre, Lower 
New Colony Shillong-3. 
P. Boilam Gangte, 

6. Asstt. Manager, United Bank of -do- -do-
India, G.5. Road. 
Aiborlang Sanglyne Basan, 

7. Asst Director, 0/ o. DIE of -do- -do-
Census 02erations, Dhankheti. 
Shri Lod Napa, 
Sub-Divisional Engineer, 0/0 

8. the C.E. Brahmaputra & Barak -do- -do-
Basin Organisation, Central 
Water Commission, Shillong. 

'*-
Navneel Chakravarty, 

.. 
9. Asst. Manager, United Bank of -do- -do-

India. 
Jim Marwein, 

10. Jt. Director Lands Records and -do- -do-
Survey. 
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Bakul Shaikh, 
31. Asstt. Engineer, Campus Dev. 

Deptt., NEHU, Shillong. 

32. 
A.M. Lartang, 
E.E., PHE, 0/0 CE., PHE. 
Nurul Islam Barbhuyan, 

33. Asstt. Engineer (Civil), Campus 
Development Deptt. NEHU. 
Ajay Kumar Gautam, 
Sub-Divisional Engineer, 0/0 

34. 
Chief Engineer, Brahmaputra & 
Barak Basin Organization, 
Central Water Commission, 
Shillong. 

35. 
Daniel Khyllep, 
OSD, Director, Border Areas. 
Rajendra Kr Ram, 

36. Hindi Officer, Hindi Cell, 
Admn. Building NEHU. 
H. Basaiawmoit, 

37. ACE, PWD (R) (NEC) 0/0 
CE., PWD (R ). 

38. 
Dr. Lalhmachhuana, 
Documentation Officer, NEHU. 

39. 
Shri Edmund Lyngdoh, 
AE, 0 / 0 CE., PWD (Roads). 
Dr. Debashish Dey, 

40. Scientific Officer, NEHU, 
Umshing, Shillong. 

41 . 
R. Budnah, 
EE, Urban Affairs. 
Banridor Sohtun, 

42. Dy. Director, Directorate of 
Census. 
Shri Mrigendra Kumar Kakati, 
Sub-Divisional Engineer, 0/0 

43. 
EE Meghna Investigation 
Division, Central Water 
Commission, MSHFCSL 
Building, N ongrim Hills. 

44. 
Ashish Dev Roye, 
Asstt. Engineer, NEHU. 
Shri Char lin Wanniang, 

45. Assistant Engineer Mylliem 
Block. 
Manoj Kumar Bhattacharya, 

46. Asstt. Engineer (Electrical) 
NEHU. 

47. 
Dr. Shiv Kumar Prasad, 
Scientific Officer, NEHU. 

48. 
Henry Syiem, 
Licensing Officer, KHADe. 

49. 
Paul M. Suting, 
Special Officer, KHADC 
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? 
(E.M. Donn), 

Joint Secretary to the Govt. of Meghalaya, 
Law (8) Department. 
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MEMO.NO. U (8) 17/2019/95 -A, 

Copyto:-

Dated Shillong, the 22nd March, 2019 

1. Director of. Printing & Stationery, Meghalaya, Shillong for publication of the above 
Notification in the Extra-Ordinary Gazette of the Govt. of Meghalaya. 

2. The Chief Electoral Officer, Meghalaya. 
3. The Deputy Commissioner/District Election Officer, East Khasi Hills, Shillong with reference 

to letter No. SI-ELV /MP /2019/33/15, Dt. 20.3.19. 
4. Personnel A.R (A) Department. 
5. ~tion Department. 
~Data Entry Operator, Law (A) Deptt. for uploading in the Meghalaya web site. 

7. Director of Information and Public Relation, Meghalaya, Shillong 

as! 

By Order etc., 

? 
Joint Secretary to the Govt. of Meghalaya 

Law (8) Department. 


